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Enquiry against Delthi Small Indus-
tries Development Corpvration

11088, DR. VASANT KUMAR PAN-
DIT; Will the Minister of INDUSTRY
be pleased to state;

(a) whether it ig a fact that CBI and
Anti-Corruption Deptt. have complet-
ed their enquires into serioug irregu-
Yarities, mismanagement ang charges
©f corruption against the Delh: Small
Industries Corporation: and

{b) if s0 what are the findings and
action taken thereon?

THE MINISTER OF STATE IN
“THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD YA-
DAV): (a) and (b), Enquiries mto
«<harges of corruption, uregulaiities
and mismanagement against the Delh:
Small Industries Development Corpo-
Tation have not yet been completed in
alj the cases. Preliminary enquiry re-
ports have, however, been received
from the CBI 1n a few cases and the
Anti-corruption Department has also
furnished its findings in one case Fur-
“4her action according to rules 1s being
‘taken in these cases

‘Welfare Centres of S.C./8T, in
Madhya Pradesh

11067. SHRI MADHAVRAQ SCIN-
DIA: Will the Minister of HOME
AFFAIRS be pleased to state:

{a) total number of weifare centres
of SC/8T and Backward Classes n
‘Madhya Pradesh under the Centrally
sponsored scheme;

(b) the number of such cenires in
Tistrict Guna, Murena and Bhind of
the Siate;

(¢} whether Government propose to
wuxpand those centres in near future,
wpecially in Guna and Murena dis-
tricts and if go, detally thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
WAIRS (SHRI DHAMNIK LAL MAN.
WAL): () 'The Government of Indm
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has np Centrally sponsered scheme
for ‘“welfate centres of SC/ST and
Backward Classes.”

(1) to (d). Does not arise,

Reduction in Non-Official Representa-
tion en Small Industries Board

11068. DR. P. V. PERIASAMY: Wil
the Minister of INDUSTRY be pleas-
ed to state:

(a) the reasons for reducing the
non-official representation on the
Small Indusiries Board from 50 per
cent to 5 per cent;

(b) the reasons for noi inviting any
non-officcal members of the National
Small Industries Corporation to the
recent meeting of the Board; and

(cy the number of meetings that
the Board hus held during the past
two years?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRY JAGDAMBI PRASAD YA-
DAV): (a) The non-official represen-
tation on the Small Scale Industries
Board has not been reduced irom 50
per cent to 5 per cent Out of 55
members of the Board, the number
of non-official members ig 15 includ-
ing 4 members of the Parliament
This works out to 28 per cent.

L ]

(b) Since there are no non-official
members on the Board of Directors of
the Nationa] Small Industrieg Corpo-
ration the question of inviting anv
non-official  director to SS8I Board
meeting does not arise.

{¢) Only one.

Collection of Security by Coca Cola
and Fanta

11088. SHR! C. K. CHANDRAP-
PAN: Will the Minister ¢t INDUS-
TRY be pleased to state:

(e) whether the manufacitsess and
bottlers ©f Coca Cole and Famta used





